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IN THE CENTRAL ADMIN ISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

O.ANO, 429/97 Date of Order : 23,9, 9!
BETWEEN :

J.5,Rana e Applicant.

AND

1, Union of India, Through Secretary,
Ministry of Home Affairs,

New Delhi.

2. The Lieutenant Governor, National
Capital Territory of Delhi,

Raj Bhavan, Delhi.

3. The Secretary, lLand & Building
Department, Govt, of Hational
Capital Territory of Delhi, Vikas
Bhavan (Wear I.T.0.), New Delhi,

4, The Secretary, Union Public

Service Commission, Dholpura House,
Shahjahan Road , New Delhi, ++ Respondents,

Counsel for the Applicant . Mr,J.5.Rana
{Party -in-Person)

Counsel for the Respondents ee Mr, N.R.Devraj

CORMM 3
HON'BIE SHRI R ,RANGARAJAN : MEMBER (ADMY, )

HON'BIE SHRI B.S, JAI PARAMESHWAR : MEMBER (JUDL,)

ORDER
X As per Hon'ble Shri R.Rangarajan, Menber (Adm,) X
Party~in-Person absent, MI.N.R.Devraj,‘léarnEd

standing counsel for the respondents,
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2e This OA is coming up for judgement number of times,

The applica nt was present on 8,5,98, A copy of the reply

was received by him on that day, Hence the 0A was listed for o

orders on 18,6,98, Once again it was listed for orders on

16.7.98, The applicant was absent, It was indicated in

the order dated 16,7,98 &hat to list the OA for dismissal

today, Accordingly the OA is listed for dismissal today,

The applicent is not présent.

3. Hence the OA is dismissed for default,

("B.S, JAI D:mm

{ R,RANGARAJAN )
F_”’,,ffﬂbmber {(Judl,) Member (Admn, )

%“C@f

Dated : 23td Septerber, 1998 fa”

: 52214
{ Dictated in Open Court ) '_E
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Copy to:

The Secrstary, Min.of Home Af@airs, New Dalhiﬁ

The Ligutenant Governor, Naticnal Capital Tsrrlt@ry of Delhi,

Raj Bhavan, Delhi,

The Secrstary, Land & Building Deper tment, Govt, of Matiﬂnal
Capital Terrltary of Delhi, Vikas Bhavan, zNaar:I.T.ﬁ

New Dalhi, i

The Sscretary, Unien Public Service Commission,

. Dhelpur Hoéme, Shajahan Road, New Delhi. -

ne co 3454 Rana Party in Person,
Chiagf Eznager?Lﬁ 6ept.,y3tata Bank af Hydarabad,
Head Office, Hyderabad. |

One copy te Mr. N.R ,Devraj,Sr, CGSC. AT Hyderabad.
One copy to B.R(ﬂ) CAT,Hyddrabad, ' :

One duplicate copy.
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|
IN THI CONTRAL AGATREIST ATIVE TRIZUHAL
HYDZRAZD BINCH HYDEZA48AD
!
THE HAN'” LE SHRT R RGAGS TASAR M)
1

AND

THE HM3NT3LE SHAT 3.5k 041 PARAMESHYA Tt

. | M\J)
DATED:E Q% /‘?I A‘&

LA VL

ADGTTTTCD, a M IHTS u1 DIECTI 448
135070
ALLOGID !

DI3PISEN OF UITH DIAECTICNS

D I5M I555) - L]
__iugAAuJL—-FfY dr. l&J&{
DISMISSED 45 WMITHORPUN
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